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RESUME’ OF WORK DONE BY LOK SABHA DURING THE SECOND SESSION
OF SEVENTH LOK SABHA — MARCH, 1980

1. DURATION OF SESSION

Date of commencement

11 March 1980 *
Date of adjournment sine die . . 28 March 1980
Date of prorogation . . . . . 28 March 1g8o
Number of days of sittings 14

Number of hours of littinp' 105 hours and 30 minutes
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SUMMARY

4. Bills pending at the end of the last session . . . . Nil
2. Bills introduced. . . . . . 32
‘3. Bills opposed at introduction stage . . . . . ‘ ‘ 1
.4 Bills passed by Rajya Sabha and laid on the Table, . . . . Nil

5. Bills returned by Rajya Sabba with amedments and laid on the Table Nil
€. Billspassed . . . I . . . 27
4. Bills neptwe;i oo . . . . . . . Nil

8- Bills withdrlwn. . . . . . . . . . . Nil
o. Bilspartdiscused .+ . + .« .+ . . . .+ . N
10, Motions for adjournment of debate cn Bills adopted . . . . Nil

3. Bills referred to Select Committee . . . . . Nil
12. Bills referred to joint Committee . . i . . Nil
13, Bills originating in and referred to Joint Committee by Sabha in
5 respect of which motions for concurrence were ndoptl‘-j' {; Lok thln Nil
14. Bills pending at the end of the session pids para No. 188 of Lok Sabha Bul-
letin-Part II, dated8 April 1980 . . . . . . 5
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3. CALLING ATTENTION STATEMENTS

81, No. Brief Subject Name of Member Name of Minister Time
who called attention _— takenr
Date of statement
1 2 3 4 5
H M
1. Acute shortage of diesel and Shri K. M. Madhukar Shri Veerendra Patil o 42
kerosene in the country.
11-3-80
2. Drought conditions prevailing ShriK.Lakkappa  ShriBirendra Singh o 45
in wvarious parts of the
country, 17-3-80
9. Soil erosion problem in the Shri Shivkumar Shri Birendra Singh o 15
country, Singh
19~3-80
4 R ted fresh complications in Shri M. Ram Gopal ShriP.V, Narasimba o 32
upgl; of nuclear fuel  Reddy ~Rao
by the U.S.A. for Tarapur.
e T 20-3-80
5. Reportcd pol:oe ﬂr;n%on the Shri Ajoy Biswas Shri P, Venkatasu- o 15,
onion growers at bbaiah
gnon-Bumt in Nmk
istrict of Maharashtra on 21-3-80

19 March, 1980 resulting
in the death of two pea-
sants and injuries to seve-
ral others.

6. Reported losion at Nirsha
E? licryagf the Eutl.-m
Coal-ficelds Ltd. cauwing
the death of seven persons
and injuries to scveral others.

Bhri Samar Mukherjee Shri A.B. A. Ghani o 3%
= Khan

Chaudhuri

21~3-80

7. Reported arrest of seven multi~ Shri K, P. Singh Deo Shri Z. R. Ansari o 17
millionaries of Bihar in -
connection with a multimil- 25-3-8o
lion rupee mlt and coal
smuggling racket.
8. Reported economic blockade of Shri K, P, Unni- Shri Yogendra 1 3%
Aram and tension arising  krishnan Makwana
therefrom.
26~3-80
9. R resentment among  Shri Narain Chand  Shri A, B, A, Ghani o 1o
e wrk-charged cmployees  Parashar Khan Chaudhuri
of Beas-Sutlej Link jeet —_———
in Mandi District of Hima~ 29-3-8Bo

chal Pradesh consequent
upon the isue of retrench-
ment notices to a large num~
ber of them and failure of the
Government to  employ
them on new projects.

11
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1 2 3 4 5
“10. Situation arising outof reported Shri Vikram Shri Yogendra o n4
spurt in violence by out-  Mahajan Makwana )

lawed Mizo N;mzl::l Front prwen
insurgents and the steps o
taken by Government to
check the activities of Mizo

insurgents.
4. DIVISIONS
No. of Divisions held . . . . 4
5. FINANCIAL BUSINESS
Subject Datcof Date(s) Time
presenta-  of discussion taken
tion
(V) Railway Budge HM
Budget (Railways) for 1980-81 11-3-80  12-3-80 o—31
gt ( v 8 ® General discussion
® Discussion and
voting on Demands
for Grantson Ac-
count.
Supplementary Demands for 11-380  12-3-Bo * Discussicn ard vo- 343
‘Grants in _respect of Budget ting on Supple-
{Railways) for 1979-80 mentary ds
for Grants (Rail-
ways)
(i) Gemeral Budget
Budget (General) for 1 1 1t
98-8 e 2—3—80 % General discussion
Discussion l51;_(1
14—3-30 voting on
mands for Granta I
on Account. \
‘Suppletnentary Demands for ri-g3~8o 12-3-80 @Dlscumon md —
~Grants in respect of Budget 13-3-80 voting on 8 I 74
(General) for 1979-Bo 14-3-80 plcmentnry
mands for Grants
(General) |
(iii) Budget in respect of State of Assam
Budget (Assam) for 1980~81 14-3-80  15-3-80 “ *General Duwuss on
#*Discussion and
voting on De-

mands for Grants |

in respect of State of Assam for voting on Su
197980 plcmentarr
mands for Gunu

on Account,
Supplen entary Demands for Grants  14~3-80  15-3-80 ** Discussion md j
(Assam),

*Discussed together.
@Discumed together,
#*Discussed together,



13

hj Dateof  Date(s) of Timme
Suhject “_ 2 )
HM
(i9) Budget in respect of State of Bihar
Budget (Bihar) for 198081 14380 15-3-80 $**Genenl I:n"m‘m'l
voting on De~
for Grants
on Account.
2—48
Supplementary Demands for 14-3-80  15-3-80 *** Discumsion and
1(_}nntu‘n respect of State of Bihar wnuﬂ:r?
or 1979-80 mands for Grants
{Bihar) J
(») Budget in respect of the State of Gufarat
Budget (Gujarat) for 1980-81 14-3-80  15-3-80 gg(kncul Duc.l.:llm 1
voting on Demands
for Grants cn
Account
>1—26
Supplementary Demands for 14-3-80  15-3-80 @@Discussion and
Grants in respect of the State of voting on Sup~
Gujarat for 1979-80 plementary De-
mands for Grants
(Gujarat)
(9:) Budget in respect of the State of Madhya Predesh
Budget (Madhya Pradesh) for 14-3-80  15-3-80 @@@ Grneral Di-
1980-81 cussion.
@@@ Discussion and
voting on De-
mands for
Grants on
Account
. 1—45
Supple mentary Demands for 14-3-80 15380 @@ @Discussion and  }
Grants in respect of the State of voting on l.
Madhya Pradesh for 1979-80 Supplementary
Demands for
Grants
(Madhya
Pradesh) J

*#4Discumed together.
@@ Discussed together.
@@ PDiscumed together,
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Subject Date of Date(s) of Time
presenta- dhctn)on taken

tion
HM

(vii) Budget in respect of the State of Maharashira
Budget (Maharashtra) for 1980-81 14-3-80 17-3-80 £ General Discussicn
£ Discussion and
Vonng on De-
mands for Grants
on Account.

Supplementary Demands for 14-3-80  17-3-80 £ Discussion and
Grantsin respect of the State of ¥ £vnting on Sup-

Maharashtra for 1979-80 plementary De-
mands for Grants

(Maharashtra)

(sdld) Budget in respest of the Stals of Orissa
Budget (Orisa) for 1980-81 14-3-80  17-3-8B0 ,c,g General Discustion?
Discusion and
voting on De-
mands for |
Grants on

3—1e

Account }
Demands for Grants -3-80 -3-80 Discussi d
iwmr-put ol:?he State of Oriem 143 s L Nm:;un - =7
for 1979-80 plementary
mands for
Grants (Orissa)

(ix) Budget in vrespest of the Mote of Punjab

Budget (Punjab) for 198081 14-3-80  18-3-80 L[ L General Discussion
£ Discussion and
voti.ng on De-
manda for ,
Grants on
Account

lamlg

Supplementary Demands for 14-3-80  18-3-80 £ L Discumsion and
Grants i t of ghe State of
PWI‘I‘: o:‘:g;;-;o ‘w . valing on Sup- il
Grants [Pl.llljlb) J
(x) Budge! in raspast of the State of Rojasthen
Budget (Rajasthan) for 1980-81 14-3-80 18-3-80 & General Discusion
& Discumion and
on De-
for Grants
on Account

Supplementary Demands for Grants * 14- - ussion }
in respect o?:?u State of k:laﬂn Wado 183 & Dzn; on 8.::- =
far 197980 plementary De-

(R

ds for Gr.
mands nl') muJ
Discussed .
AEmais



B

Subjeat Date of M(l} of
prasanta- disewstion
tion

(xi) Budget in respeet of the State of Tamil Nadu

Budget (TamilNadu) for 1980-81 14-380  18-g80 && %‘w'l Discus-
on,
&& Discustion
and Voting on
~ Demands for
Grants cn
Acoount.

Supplementary Demandsfor Grants  14-3-80  18-3-80 && Discusion and

in respect of the State of Tamil Voting on Sup-

Nadu for 1979-80 plamentary de-
mand»s far
Grants (Tamil
Nadu). J

(xil) Budget in respsst of the Stats of Uliar Pradesh

Budget (Utiar Pradeb) for 1980-81  14-3-80  18-3-80 &&& General Dis- )
cussian.

&&k Discustion and
votlﬁ on De-
mands for
Grants an
Account.

Supplementary Demands for Grants  14.3:80  18-3-80 &&& Discussion and

in respect of the State of Uttar voting on Sup-

Pradeah for 1979-80 plemen
Demands for

1—ay

>3—13

Grants (Uttar
Pradah). _J

—_—

&& Discussed together.
&&& Discussed together.
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7. OATH OR AFFIRMATION

Number of Mcmbers who made and subscribed Language in which Date on which cath/

the oath/affirmation oath;nﬂnmm made affirmation made
2 . . . . Hindi
1. . . . English
1. . . Bengali 11-8-1980
1. . .. Oriya
[ . . « Urdu i
S . . . . . English 12-3-1980

8. OBITUARY REFERENCES

5. No. Number and particulars of Member- Date of Dw;n!:hm Time taken Remarks

ship death
reference
made
H M
( 1 ShriShafiqullah Ansari, mlmg Mem-
bcr of Lok Sabha . 17-2-80 1 z-s-lo'i
Shri Dhirendra Nath Deb, Member of
+ the Fourth Lok Sabha, . . . 8o0-1-8o 11-9-Bo
\/( Prof. Ram Saran, Member of the First
and Second Lok Sabha. . . 8280 11-3-8c
Shri V. Eacharan, Member of the First
and Sccond Lok Sabha. . 1n-2-8o  11-3-80}
P o0
\/{ Shri unath Vinayak Dhulekar, 3
of the Coastituent Amem—
bly and the First Lok Sabha, 22-2~-80  11-3-80
6 ShriK. Santhaoam, Member of the
~ Qentral Legislative Amcmbly, Cons— .
tituent Amemably and Pmmaonal
Parliameat. . . . . 28280 11-9-80
Shn Kamala Prasad Agarwala, Mem—
ber of the Fifth Lok Sabha, . 25-2-80  27-3-80
\/ Shri Jwala Prasad Dube, Member of
the Fifth Lok Sabha. . . . _ 1-3-80 2y-3-80
0—0
<9 ShriC.M. Trivedi, Member of the 5
Central L!‘guht:vc Assembly. 14-3-80c  27-8-80 |
10/ S!m T. Sohan Lal, Member of the
~_s Fifth Lok Sabha. . . . 24-83-80  27-3-80)

17



9. PAPERS LAID ON THE TABL!.
(i) By Govarmment . o . 809
(ii) By Private Members . . Nil

10, PETITIONS
Pregomted by Members . . . . . . . .2




11. PFRIVILEGR MATTERS

Name of the Membar Date on which Time taken Dadigien of the House

Brief Subject

B.No.
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12. QUESTIONS

(i) Starred
Number of Questions put down in Question Listafor Oral Answers *262
Number of Questions orally answered . . . . B 82
(ii) Unstarred
Num‘;bver‘Of Questions Fut'down in Question Lists for Written Answers and o
ritten Answers furnished . . . . . . . . 2278
(iii) Short Notice
Number of Questions put down in Short Notice Question Lists 1
Number of Questions orally answered . . . . . . NIL

*Includes 3 Starred Questions transferred from one Ministry to another.

**Includes 21 Unstarred Questions transferred from one Ministry to another.
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15. SPEAKER/CHAIRMAN
Announcements

Sl
No. Subject

By whom

. Adjournmentof the House at 4? rM. on 11 March
1980 to re-amemble at 5 P.M. for the presentation of the
General Budget.

2. Situng ofthe House upto 7 .M. on 12 March 1980 in order
to provide more time for financial business. . . .

8. (i) Dispensing with lunch-break in Lok Sabla on 13 and 14
March 1980, (ii) sitting of the House upto 7P.M. on 13
March 1980, and (iii) fixing of Short Duration Discussion
on atrocities on Harijans at 6 ».m. on 13 March 1980.

Speaker

Speaker

Chairman

11-3-8¢

1 2-3—: L

12-3-bo




16. STATRMENTS

(i) Ss-mete statemments made/laid by Ministers uader Rule 372

S8l Subject Name of Minister Date  Time
No. S : takem
1 2 3 4 5
H. M.
1 Price and Procurement Policy for Wheat Shri Bircndra Singh  13-3-80 0-02
and Gram for the 1980-81 RabiMas-
keting Season.
2 Productivity linked bonus to the em- Shri C.M. Stephen 14-3-80  0-04
ployees of the Posts and Telegraphs
and Allied Departments _
v 3 Government busines for the weck Shri Bhishma Narain  15-3-80 o-18
commencing 17 March 1980, Singh
4 Purchase of onions Shri R.V. Swami- 15-3-80 0-02
nathan
Lathi charge by palice on a procession Giani Zail Singh 17-3-80 o-14
3 otblind men on Sunday,’ 16 March
1980 at Parliament Street, New Delhi
\}Ae ted ing of huts on the out- Giani Zail Singh 18-3-80 0-04
Eu of Moradabad, Uttar Pradesh
on 15 March 1980.
7 Two mising blind persons after their Shri Yogendra 19-3-80 0-02
demonstration on 16 March 1980, Makwana
8 Derilment of 11 Dn. Barak Valley Shri C.K. Jaffer 20-3-80 0=0I
Express between Dihakho and Mupa Sharief
nntiou*:l Northeast Frontier Railway
on 20 Mareh 1980
9 Demonstration in West Bengal over Shrimati Indira Gandhi 21-3-80 0-05
the situation in Assam
10 Report of Rashtriya Barh Ayog (Na- Shri A.B,A. Ghani  21-3-80 0-01
tional Flood Commission): Kban Chaudhuri
+,11  Government business for the week com- Shri Bhishma Narain  21-3-80 o-13
mencing 25 March 1980 Singh
12 Incident of clash between some m Giani Zail Singh 21-3-8o o-01
men and some lawyers in i
on 20 March 1980,
13 Decision toaccord full di tic recog- ShriP,V, Narsimha  26-3-80 0-04
nition to the office of the Palestiniana Rao
Liberation  Organisation in New
Delhi.
14 Grant of productivity linked bonus to Shri C.P.N. Singh 28-3-80 o-0g
the workers of ense Produetion
Establishments

a7



(i) Matters umder Rule 377

5l

Subjeet Name of Mamber Minister who

Date Time
Ne who raised the made the taken
Matter statement
' 2 3 5 6
H M.
1 Worhngnndad.rmmtnt:on Dr. Vasant Kumar 11-380 o o3
ood Corporation of Pandit
ludu
2 Need to shift railway line  Shri Man 11-.380 o o3
trom the city of Bikaner Singh Choudhary
and construction of an
wover-bridge to facilitate
the traffic
8 Need for transport facilities ShriR.K. Mhalgi . 1n-380 o o2
for the orange growers of
Vidarbharegion of Maha-
rashtra
4 Reportedlossofcropdue to Shri Chandra . 12.9-80 o o2
hailstorm in certain dis-  Pal Shailani
tricts of Western U. P.
and need for immediate
help to the farmers
5 Reported acute shortage of ShriMool o 12-3-B0 o o1
power in Rajasthan re- Chand Daga
sulting in heavy losses to
industries and agriculture
6 Need for adequate measures ShriP.A. Sangma 12-.3-80 o oz
to stop incidents of attacks
on Christian institutions
and priestsin Bihar
2 Reported shortage of raw ShriB.K. Nair 12-380 o o1
cashew nuts resulting in
unemployment amongthe
workers in the cashew
processing industry  in
Kerala
8 Shlﬁmg of Ordnance Depot  Shri Krithna . 12-380 o o2
from Calcutta Chandra Halder
o Functioningof Nationalised ShriR.R.Bhole 13.380 o o1
Banks
\/fo Need for larger allocation of Shri Ramavata: 13-380 o o3

funds  for primary  Shastri
education

2



11 Awards by Foreigners’ Tri- Shri Jyotirmoy
bunals in Assam. Bosu

12 Reported delay in grant of . Shri Niren Ghosh
licence for ia Petro-
chemical project.

19 Reportedindiscipline in the
Iﬁ':':‘cheaaf State Bank of
India in Southern States.

Shri S.A. Darai
Sebastinn

14 Reported non-lifting of its Shri Bhausaheh
sugar quota from levy stcck Thorat
by the Food Corporation
Jlndinoﬁercd by Maha-
rashtra  Rajya Sehkari
Sakhar Karkhana Sangh
Ltd., Bombay.

15 Spread of jaundice in an Shri Harish Chandra
epidemic form in hill dis-  Singh Rawat
tricts of Uttar Pradesh

16 Reported cases of criminal Shrimati Geeta

asault on  women in Mukherjee
Bihar and Madhya Pra-
desh ete.

17 Reported agitation by the ShriKrishna
scientific and technical PratapSingh
officers of Qjl and Natural
Gas Commission,

Silent Valley Hydro Electric ShriV.§.

Project. Vijayaraghavan
19 Reported delay in complet- Shri Ram Vilas
tl::rn ol Patna-Hajipur Paswan

Ganga bridge.

20 Reported increase in the Dr.Subramaniam
tares of Bombay Sub-  Swamy
urban Travel by the Cen-
tral Railway authorities.

21 Lathicharge on blind men Prof. Madhu Smt. Indira.
in New Delhi. Dandavate Gandhi

22 Reported incident of atro- ShriRam Vilas Giani Zail
cities on Harijans in a Paswan Singh

village in Moradabad dis-
trict of Uttar Pradesh.

23 Revivaloi People’sVigilance Shri R.R.Bhole
Committees in connection
with prices of emential
commodities.

13-3-80

14-9-80

14~3-80

14-3-80

14-3-80

14~3-80

15-3-80

15-3-80

15-3-80

15-3-Bo

17-3-Bo

a1

o1

o3

ol

o3

ol
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24

25

26

27

29

30

k1

92

33

35

36

37

Reported shortage of
cement in Kerala.

Glut in jaggery in Andhra
Pradesh due to non-
availability of transport
tacilities.

Indiscriminate hunting of
great Indian Bustard.

Withdrawal of levy on
Beedies.

Storage of water in Periyar
Dam.

Reported dilapidated condi-
tion of Gang Canal in
Rajasthan.

Reported scarcity of cssential

commodities in West
Bengal for want of
wagons.

Reported disappearance of
go Ship “M. V.
Kairali’,

Reported crisis of drinking
water in Bihar,

Reported shortage of lite

saving drugs thereby
cauting  hardship to
patients,

Reported lathi charge by
police on a procession of
studentsin Aligarh on 17
March 1980,

Reported assault on two
MLAs. and a Chief
Councillor in Bar peta
(Asam) by anti-social
elements.

Reported plan of West
Bengal Congress (1) lea-
ders to block Siliguri
Asam Highway on 24
March 1980 diarupting
supplies of emsential com-
modities to Assam.

Moasures to check devasta-
tion by floods every year
in Bihar.

Prof.P. J. Kurian

Shri P. Rajagopal
Naidu

Shri Manphool
Singh Chaudhary

Shri E. Balanandan

Shri Cumbum N.
Natarajan

Shri Kumbha
Ram Arya

Prot. Rup Chand
Pal

Shri Neelalohi-
thadasan Nadar

Shri Ramavatar
Shastri

Dr. Vasant Kumar
Pandit

Shri Chandra Pal
Shailani

Shri Santosh
Mohan Dev

Shri Samar
Mukherjee

Shri Ram Swaroop
Ram

17-3-80

17-3-80

17-3-80
18-3-80
18-3-80

18-3-80

18-3-80

18-3-80

19-3-8Bo

19-3-80

19-3-80

1g9-3-80

20-3-80

20-3-80

02

al

o2

02

o1

o1

02

02

n2

ol

ol

03

02
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I 2 3 4 5 6
e S~ —— - £
H.M.
38 Settingupo hecondleway Shri K. A. an 20-3-80
Coach%actory in Kerala. Ry 3 o
39 Reparted closureof the Cen- Shri Era Mohan 20-3-80 o og
tral Ground Water Board
Office at Coimbatore.
40 Reported strike by the Shri Eduardo 20-3-80 o o1
employees of four news Faleiro
agencies.
41 Migration of Non-Assamese Shri Jyotirmoy 21-3-80 o o2
speaking families from Bosu
Nalbari and Barpeta
(Asam) to Alipurduar
railway station (West
Bengal).
42 Reoported non-payment of  Shri Satyanarayan .. 21-3-80 o o2
wages to workers and Jatiya
price to the sugarcane
growers by the manage-
ment of Seth Govind
Sugar Mills, Mahidpur
(Madhya Pradesh).
43 Law and order situation in Shri Mani Ram 21-3-80 o o1
the country. Bagri
44 Reported delay in the con- Shri Kedar Pandey . ai1-3-8o o o2
struction of railway bridge
overriver Gandak at
Chhitoni (Bihar).
45 Reported death of a patient Shri K. M. 25-3-8Bo o o2
in Patna hospital Madhukar 53
46 Reported encircling of Shri T. R. .o 25-3-8o0 o o2
Peenya plantation village  Shamanna
in Bangalore by erecting
a high wall by military
authorities causing diffi-
culties to the villagers.
47 Reported closure of Andal Shri Krishna .. 25-9-80 o o2
cap-storage by Food  Chandra 3
Corporati n of India Halder
resulting in unemploy-
ment of emplqyees,
Sick units of Agro-Service Shri Uttamrao 25-3-80 o0 o2
Centresin Maharashtra Patil
49 Independent status to the Shri Era Mohan g26-3-80 o o2

Coimbatore Regional
Station of Central Insti-
tute for Cotton Research




50 Raponad death of two wor-
of Naval Dockyard
\hukhapatnnm due to

suffoeation in a gas
chamber,
51 Piling up of steel ingots in
mic sector steel plants.
52 Murder of Shri Gautam

_Lamnglum, a student of
t Stephen College,

53 Starvation conditions in
and Nicobar
Islands.

54 Reported hardship faced by
blood cancer patients at
All India Institute of
Medical Sciences, New
Delhi.

/ Reported decision of U.S.A.

o organise collection of

nuclear weapons in Diego
Garcia.

56 Exploratlon and digging of
oil wells by the QOil and
Natural Gas Commission
in Rajasthan.

57 Reported pollution of Cha-
Liar river due to discharge
of hannful effluents by the
Gwalior Rayons in Calicut
district,

/ Grant of citizenship rights
to persons who cr omacd
over into Jammu from

West Pakistan  during
1947.
59 Sea erosion in Coastal

regions of Quilon district,

6o Famine conditions in tribal
areas of Rajasthan.

61 Need to defer recovery of
revenue from the farmers
in ‘famine affected areas
of Rajasthan.

62 Reported killing of two
school teachers and four
Astam Rifle and Border
Roads Jawans in Mizoram
by M.N.F.

Shri V.S, Vijaya-
raghavan

Dr. Karan Singh

ShriB. K. Nair
Shri Bheckhabhai

Shri Mool Chand
Daga

Shri Santosh
Mohan Dev

3 4 5
Shri Samar 26-3-80
Mukherjee
Shri Chintamani 26-3-Bo
Panigrahi
Shri Chandra Pal 26-3-80
Shailani
Shri Manoranjan 26-3-Bo
Bhakta :
ShriK. P. Singh 29-3-80
Deo 3
Shri Neelalohi- 27-3-80
thadasan Nadar
Shri Virdhi 27-3-@
Chander Jain

2y-3-80

27-3-80

27-3-80

27-3- 8o

27-3-80

2y-3-8o

H. M.

o o2

0 o1




H. M.

63 Drilling operation in the Shri Kusuma 29-3-80 o o3
Narsapur - Razolesector  Krishna Murthy
of Andhra Pradesh,

64 Reported closurcof J. & K. Shri Somnath 28-3-80 o o2
yon, Kanpur. Chatterjee

65 Position of Pakistan in the Dr. Subramaniam .. 28-3-80 o o!
light of events in Afghan- Swamy
istan,

66 Reported acute drinking  ShriD.P. Yadav .- 28-3-Bo o o1
water problem in Bihar,

67 Banon export of cotton  ShriS.A. Dorai 28-3-80 o o2
seed expeller cakes. Sebastian

68 Reported non-availability  Shri Arjun Sethi 28-3-80o o o2
of railway rakes for carry-
ing iron ore to Paradip
Port.

69 Need for import of a new  Shri Uttambhai 28-3-80 o e2

pesticides from U.S..A H. Patel
to save mango orchards.

70 Utilization of river waters ShriK.T. Koslram .. 28-3-80 o o2
going waste into sea in '
droughtaffected districts
of Tamil Nadu.

71 Increase in cases of malaria Shri Pratap Bhanu 28-3-80 o o
due to shortage of insecti- Sharma
cides,

72 Non-implementation of In- Shri K. Kunhambu 28-3-80 o o2

dustrial Tribunal Award
z Aralam Central Farm,

73 Formulation of national Shri Ram Vilas ShriYogendra 28-3-Bo o 05

policy to curb the atro- Paswan Makwana
citieson Harijans.
74 Proposal to set up truck Shri Ram Singh 28~3-8e o0 03

engine manufacturing Yadav

factory in Alwar by Ashok \

Leyland Company.
75 Steps to meet famine situ- Dr. Vasant Kumar 28-3-80 o0 o2
ation in Madhya Pradesh  Pandit
26 Export duty on turmeric.  Shri G. Narsimha 28-4-80 0 o2
Reddy
77 Reported shortage of drink= §$hri R.L.P. Verma .. 28-3-80 © 03

ing water in certain dis-
tricts of Bihar.




1 3 3 5 6
HM,
78 Action to prevent erosion Shri Chandradeo 28-3-80  © o3
by Gangesin Maner Block  Prasad Verma
of Patna district,
79 Exploitation of the name of Shri Ratansinh 28-3-80v o0 o

the Prige Minister in Rajda
adveﬂjrmu by liquor
vendord.




(iii) Statement under Direction 16 correcting information regardiag

Starred Questions
Brief Subject Name of Minister Date  Time
taken
H. M.

Correcting the answer given on 3o June 1977 Shri B. Shanksranand 13-3-80 o o2
te a supplementary on Starred cstion '
‘No. 268 regarding circulars for sterilisation
issued by Delhi Administration Muni-
cipal Corporation of Delhi etc.
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17. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF BUSINESS

Business Tiine Percent-
Taken  age to the
total time
taken
H M
BILLS
(a) Government Bills . . . 6 26 6.1
(b) Private Members® Bills . . 5 o1 47
BUDGETS
() Railway Budget ¢ 14 4.0
(b) General Budget . . . . . 8 17 7.9
(c) Budgets in respect of States under President’s rule 20 48 19.7
CALLING ATTENTION NOTICES (Rule 197) 5 26 5.2
DISCUSSIONS
(a) Short Duration Discussions (Rule 193) 1 46 1.7
(b) Half-an-Hour Discussions (Rule 55) 1 20 1.3
MATTERS UNDER RULE 877 2 4 2.6
MOTIONS
Motions (Rules 191 & 342) . 16 55 16. 0
QUESTIONS . . . 12 30 1.9
RESOLUTIONS
(a) Statutory Resolutions . 10 04 9.5
(b) Private Members’ Resolutions . . . 2 27 2.3
STATEMENTS (Rule 372) . . 1 06 1.0
OTHRER MATTERS such as Papers laid on the Table, Qpemom of
Privilege, Obituary References, Points of Orders etc. 6 28 6.1
ToraL . . . 105 30 100. 0

36



